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RIGHTS COMMISSION

NHRC, India's 4" ITEC programme
concludes in New Delhi

The six-day ITEC Executive
Capacity Building Programme
on human rights for NHRIs of
the Global South successfully
concluded in New Delhi. The
programme was organised by
NHRC, India, in collaboration
with the MEA. The waledic-
tory session was addressed by
the NHRC, India Chairperson,
Justice V Ramasubramanian in
the presence of Registrar (Law),
Joginder Singh, Joint Secretaries,
Samir Kumar and Saidingpuii
Chhakchhuak and other officers.
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NHRC takes suo moto cognisance of
the reported death of a newborn
NHRC, India took suo moto cog-
nisance of a report that a destitute
patient’s baby died due to lack of
facilities after delivery in the gov-
ernment-run THBAS where she
was admitted under a court order.
Reportedly, the hospital staff took
a lot of time to manage a clamp
to cut the umbilical cord before
taking them to Swami Dayanand
Hospital, but the infant’s life
could not be saved. The Commis-
sion observed that the contents of
the media report, if true, raise an
issue of human rights violations.
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NHRC summons Surat collector
over airport safety negligence

FPJ News Service

In a scathing indictment of
official inaction, the National
Human Rights Commission
(NWHRC) has issued a notice to
Surat District Collector Dr.
Sourabh Pardhi, summaoning
him for a hearing on October
15, The move follows a com-
plaint filed by Sanjay Ezhava,
president of the Surat Airport
Action Committee (SAAC),
who alleged gross negligence
in addressing high-rise build-
ings obstructing the flight path
of Surat Airport.

The controversy dates back
o a joint obstruction survey
conducted by the Airport
Authority of India (AAl) in
2018, which found violations of
NOC norms in 41 projects out
of nearly 50. Under the
Aireraft Rules, 1994, these pro-
jects were directed to reduce
their height.

‘While 14 projects voluntarily
agreed to lower their struc-

.

of Civil Aviation (DGCA) in
Angust 2021 passed 27 final
orders directing developers to
comply within 60 days.
However, 21 builders chal-
lenged the DGCA orders in the
Gujarat High Court, while six
projects—Florence, Jash
Residency, Sarjan Apartment,
Fionna Apartment, Ravi
Ratnam Apartment, and L&T
Apartment—did not appeal,
leaving them liable for
immediate demaolition.

Despite clear directives, the
Collector of Surat failed to act
for nearly three years, even
after reminders from both the
AAl and the Surat Municipal

Corporation (SMC). In fact, on
September 16, 2022, SMC5s
Deputy Municipal
Commissioner formally urged
the Collector to act on the
DGCAS final order. No demoli-
tion was carried out.

The issue resurfaced dra-
matically after the June 12,
2025 Ahmedabad plane crash,
which heightened concerns
about aviation safety. Following
the tragedy, Cellector Pardhi
wrote to the Airport Director
on July 3, 2025, shifting the
demolition respensibility
the AAI and SMC—a move
eritics say was an atempt to
deflect blame.

Calling out this delay, com-
plainant Sanjay Ezhava said,
“For three years, the adminis-
tration turned a blind eye,
risking the lives of 70 lakh Surat
residents. The Collector’s inac-
tion only benefited powerful
builders while compromising
airport safety. This is not just
negligence, it is a human rights
violation."
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NHRC seeks report on alleged
conversion racket in madarsas

Our Staff Reporter

BHOPAL

Taking cognizance of a re-
cent complaint of an alleged
illegal conversion racket op-
erating in many districts of
Madhya Pradesh targeting
Hindu children with the in-
tent of their conversion to
[slam, the National Human
Rights Commission (NHRC)
has sought a report within 15
days.

The Commission has
written to the Principal Sec-
retary of the School Educa-
tion Department to conduct
an inquiry into the com-
plaint, seeking an action
taken report (ATR) within a

fortnight.
NHRC member Priyank
Kancoongo said that the

Commission got a complaint
on September 26, alleging

NHRC has written
to the Principal
Secretary of the
School Education
Department to
conduct an inquiry

that the illegal conversion
racket was operating in the
state, targeting 556 Hindu
children by enrolling them
in 27 unauthorised madrasas
with the intent to convert
them to Islam.

These madrasas, it said.
were located in Morena, Is-
lampura, Zaura, Poursa,
Ambah, Kailaras, Sambal-
garh, and other areas It
pointed out that without
government sanction, these
institutions were teaching
Hindu children the Quran
and Hadees, thus violating

the Juvenile Justice (Care
and Protection) Act, 2015,
Article 28(3) of the Constitu-
tion of India, and the Mad-
hya Pradesh Government
Order of August 16, 2024,
which bars non-Islamic
children from studying in 1s-
lamic madrasas.

The complaint alleged that
the racket may involve illegal
foreign funding and links to
anti-national elements and
that, despite a vear having
passed, no effective govern-
ment action has been taken.

Seeking the Commission s
intervention, the complaint
asked that an FIR be regis-
tered, the affected children be
rescued, and that action be
taken against the operators of
such madrasas in the state. It
has also asked for a muld-
agency investigation to dis-
mantle the alleged racket.



Nai Duniya, Bhopal, 30/09/2025
Page No: 3, Size: 11.09cm x 14.31cm

HHd JABR ARNT § ARl
@ fgfe ufthar W rmufd

T T WG, WE: T
W UHE AbER IET S
fgs R T 9o #
Fa ¥ ffe dmar @ om
geEtsl AEd g wEeE O
w9 T @ %8s g T
fa § S Waww IO
filam 3 whem # w9 AN
o F| ITRH Fl & R
T v eEEg dE
nifE =7 SRy S
¥ T A R W w
IR W T ¥ fu faaea
& WgE §fua i g =1 oW
99 T T fdg = foamm
q FEHe 30 fdar drear 3
AR

T UG AHFR TET &
=T AR T T w = R
F UF Ted T9E FR 424

# TaEE W 26 foder @
TS @ T8 S @ AR
oo W faam &
AfemfEl 7 deeT 9 W)
Ja1 wiqud 3 4nE 39E
@ F fovm @ S wEg
TEaH TiEE €9 9 JETT O
| AR T S P 0T
= % wfe W =ew o T
W W 3 A W 35
i e, fFum 3 §d
Al T TS o e
F aE J WgHE F AR W
T ¥ o ot ffg ¥ W
frifE o T e A W
o 2o el =5 =031 I
F FIER O 9T ¥ e
AT F @ TTE HERA
oA, 9 GE 3R
A 5 Aac )



NHRCseeksreport
ondelayedreliefto
tankerblastvictims

TriBUNE NEWS SERVICE

NEW DELIL, SEPTEMBER 25
The National Human Rights
Commission MNHRC) has
tuken suo motu cognisance of
reports that vietims of last
manth's LPG tanker blast in
Mandiala village of
Hoshiarpur, Punjab, are still
strugeling to rebuild their
homesand shops, even as the
tragedy claimed seven lives
and left 15 injured.

The commisson has issued
notices to the Chief Secretary
of Punjab, Senior Superin-
tendent of Police,
Hoshiarpur, and the Chief
Controller of Explosives,
Petroleum  and Explosives
Safety Organisation (PESO)
undier the Ministry of Com-
meree and Industry,

“They have been asked
to submit & detasiled
report within two weeks,
including the status of the
ongoing investigation
into  the incident,” an
NHRC official said.

The blast occurred when an
LPG tanker collided with a
pick-up vehicle near Mandi-
ala Adda on the Hoshisrpur-
Jalkandhar road.

The police said the tanker
was turning towards the
Ram Nagar Dheha link
rosd when it rammed into
the pick-up vehicle trigger-
ing the deadly explosion,
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NHRC notice to Trichy officials over
death of 2 sanitation workers

he National Human Rights Commission on Monday said it has

issued notices to municipal commissioner and superintendent of
police of Trichy over reports that two sanitation workers died allegedly
due to asphyxiation while working on an underground drainage
pipeline last week. The commission has taken suo motu cognisance of
the incident that happened at a newly constructed pipeline in
Tiruverumbur, said a statement. The report is expected to include the
status of the investigation and compensation, if any, paid to the next of
kin of the workers. According to the media report published on Sept 23,
there was no clarity whether the victim workers were given proper
safety gear or not.
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NHRC, India takes suo motu cognizance of the reported death of two sanitation
workers due to asphyxiation while working in an underground drainage pipeline in
Tiruchirappalli, Tamil Nadu

https://nhrc.nic.in/media/press-release/nhrc-india-takes-suo-motu-cognizance-reported-
death-two-sanitation-workers-due

Press Release
National Human Rights Commission
New Delhi: 29th September, 2025

NHRC, India takes suo motu cognizance of the reported death of two sanitation workers
due to asphyxiation while working in an underground drainage pipeline in Tiruchirappalli,
Tamil Nadu

Issues notices to the Commissioner, Municipal Corporation and Superintendent of Police,
Tiruchirappalli, calling for a detailed report on the matter within two weeks

The report is expected to include the status of investigation and details of compensation,
if any, paid to the next of kin of the deceased

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that two sanitation workers died due to asphyxiation on 22nd
September, 2025 while working on a newly constructed underground drainage pipeline
near Carmel Garden in the Muthunagar area of Tiruverumbur, Tiruchirappalli district,
Tamil Nadu. Reportedly, they were engaged by a construction firm for the work of the
Tiruchy Corporation.

The Commission has observed that the contents of the media report, if true, raise a
serious issue of human rights violation. Therefore, it has issued notices to the
Commissioner, Municipal Corporation and Superintendent of Police, Tiruchirappalli,
Tamil Nadu, calling for a detailed report on the matter within two weeks. It is expected to
include the status of the investigation and compensation, if any, paid to the next of kin of
the deceased workers.

According to the media report carried out on 23rd September, 2025, there was no clarity
whether the victim workers were given proper safety gear or not.
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NHRC seeks report on death of two persons due to asphyxiation in Tiruchi

https://www.thehindu.com/news/national/tamil-nadu/nhrc-seeks-report-on-death-of-two-
persons-due-to-asphyxiation-in-tiruchi/article70109752.ece

Published - September 29, 2025 09:32 pm IST - CHENNAI

The National Human Rights Commission (NHRC) has issued notices to Tiruchi
Corporation Commissioner and Superintendent of Police calling for a report into an
incident in which two sanitation workers died due to asphyxiation.

The Commission took suo motu cognisance of a media report which said two sanitation
workers died due to asphyxiation on September 22 while working on a newly-constructed
underground drainage pipeline near Carmel Garden in the Muthunagar area of
Tiruverumbur in Tiruchi district.

“The Commission said the contents of the media report, if true, raise a serious issue of
human rights violation,” an official release said. It called for a detailed report on the matter
within two weeks. “It is expected to include the status of the investigation and
compensation, if any, paid to the next of kin of the deceased workers,” it said.
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NHRC notice to Tiruchirappalli municipal commissioner SP over death of 2
sanitation workers

https://www.theweek.in/wire-updates/national/2025/09/29/des50-nhrc-tn-workers.html
PTI Updated: September 29, 2025 18:01 IST

New Delhi, Sep 29 (PTIl) The NHRC on Monday said it has issued notices to municipal
commissioner and superintendent of police of Tiruchirappalli, Tamil Nadu over reports
that two sanitation workers died allegedly due to asphyxiation while working on an
underground drainage pipeline last week.
The National Human Rights Commission has observed that the content of the media
report, if true, raises a serious issue of human rights violation.
The NHRC has taken "suo motu cognisance of a media report that two sanitation
workers died due to asphyxiation on September 22, 2025 while working on a newly
constructed underground drainage pipeline near Carmel Garden in the Muthunagar area
of Tiruverumbur, Tiruchirappalli district, Tamil Nadu,” it said in a statement.
Reportedly, they were engaged by a construction firm for the work of the Tiruchirappalli
Corporation, the rights panel said.
Therefore, it has issued notices to the commissioner, Municipal Corporation and
superintendent of police, Tiruchirappalli, seeking a detailed report in two weeks.
The report is expected to include the status of the investigation and compensation, if
any, paid to the next of kin of the deceased workers, the statement said.
According to the media report published on September 23, there was no clarity whether
the victim workers were given proper safety gear or not.
In another statement, the NHRC said it has taken "suo motu cognisance of a media
report that even after a month of a blast in an LPG tanker causing seven deaths and
damage to several properties, the affected families are still struggling to rebuild their
houses and shops in Mandiala village, Hoshiarpur, Punjab”.
Reportedly, the government has released compensation for the kin of the deceased.
However, the assessment of damage to property is still going on, the rights panel said.
The Commission has observed that the content of the news report, if true, raises
serious issues of  violation of  human rights of  the victims.
Therefore, it has issued notices to the chief secretary of Punjab, senior superintendent
of police of Hoshiarpur and chief controller of explosives, Petroleum and Explosives
Safety Organisation (PESO), Ministry of Commerce and Industry, seeking a detailed
report including the status of the investigation on the matter within two weeks, the
statement said.
The media report, carried on September 23, 2025, has mentioned the challenges and
trauma being faced by the blast victims and their families.

(This story has not been edited by THE WEEK and is auto-generated from PTI)
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NHRC takes suo motu cognisance of deaths of 2 sanitation workers in
Tiruchirappalli

https://www.aninews.in/news/national/general-news/nhrc-takes-suo-motu-cognisance-
of-deaths-of-2-sanitation-workers-in-tiruchirappalli20250929151208/?amp=1

ANI | Updated: Sep 29, 2025 15:12 IST

New Delhi [India], September 29 (ANI): The National Human Rights Commission (NHRC)
has taken suo motu cognisance of media reports about the tragic deaths of two sanitation
workers due to asphyxiation while working on an underground drainage pipeline

in Tiruchirappalli district, Tamil Nadu.
The incident occurred on September 22, 2025, near Carmel Garden in the Muthunagar
area of Thiruverumbur.,

The deceased were identified as Prabhu (32) of Chinna Salem and Ravi (38) of
Thiruvappur in Pudukkottai. Both had been engaged by a construction firm for work on
behalf of the Tiruchy Corporation.
According to reports, Prabhu first entered the manhole to clear a blockage but collapsed
due to suffocation. Ravi entered immediately in an attempt to rescue him, but he too

suffocated to death.
Their bodies were later recovered by Fire and Rescue Services personnel and sent to
Thuvakudi Government Hospital for post-mortem examination.

Taking note of the media report published on September 23, 2025, the NHRC observed
that the deaths raise a serious issue of human rights violations. It pointed out that it was
unclear whether the workers were provided with proper safety gear before being sent into
the underground system.
The Commission has issued notices to the Commissioner, Municipal Corporation
of Tiruchirappalli, and the Superintendent of Police, Tiruchirappalli, seeking a detailed
report within two weeks. The report has been asked to include the status of the police
investigation as well as details of any compensation provided to the families of the
deceased.

The Thiruverumbur police have already registered a case and are investigating the
incident, which has caused shock and tension in the locality. (ANI)


https://www.aninews.in/news/national/general-news/nhrc-takes-suo-motu-cognisance-of-deaths-of-2-sanitation-workers-in-tiruchirappalli20250929151208/?amp=1
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NHRC Issues Notices After Death of Two Sanitation Workers in Tiruchirappalli

https://www.newsonair.gov.in/nhrc-issues-notices-after-death-of-two-sanitation-workers-
in-tiruchirappalli/

Site Admin | September 29, 2025 4:45 PM

The National Human Rights Commission (NHRC) has issued notices to the
Commissioner of Municipal Corporation and Superintendent of Police of Tiruchirappalli
due to the reported death of two sanitation workers in Tiruchirappalli of Tamil Nadu. The
commission has asked for a detailed report on the matter within two weeks. NHRC has
taken suo motu cognisance of the media report. The reports mentioned that both workers
died on the 22nd of this month while working on a newly constructed underground
drainage pipeline.
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Tiruchirappalli Tragedy: NHRC Takes Suo Motu Probe Of Two Sanitation Workers’
Death

The NHRC has taken suo motu cognisance of the tragic deaths of two sanitation workers,
Prabhu (32) and Ravi (38), who died due to suffocation while working on an underground
drainage pipeline in Tiruchirappalli, Tamil Nadu.

https://www.republicworld.com/india/tiruchirappalli-tragedy-nhrc-takes-suo-motu-probe-
of-two-sanitation-worker-deaths

India News | 2 min read
Reported by: Asian News International

New Delhi: The National Human Rights Commission (NHRC) has taken suo motu
cognisance of media reports about the tragic deaths of two sanitation workers due to
asphyxiation while working on an underground drainage pipeline in Tiruchirappalli district,
Tamil Nadu.

The incident occurred on September 22, 2025, near Carmel Garden in the Muthunagar
area of Thiruverumbur. The deceased were identified as Prabhu (32) of Chinna Salem
and Ravi (38) of Thiruvappur in Pudukkottai. Both had been engaged by a construction
firm for work on behalf of the Tiruchy Corporation.

According to reports, Prabhu first entered the manhole to clear a blockage but collapsed
due to suffocation. Ravi entered immediately in an attempt to rescue him, but he too
suffocated to death. Their bodies were later recovered by Fire and Rescue Services
personnel and sent to Thuvakudi Government Hospital for post-mortem examination.

Taking note of the media report published on September 23, 2025, the NHRC observed
that the deaths raise a serious issue of human rights violations. It pointed out that it was
unclear whether the workers were provided with proper safety gear before being sent into
the underground system.

The Commission has issued notices to the Commissioner, Municipal Corporation of
Tiruchirappalli, and the Superintendent of Police, Tiruchirappalli, seeking a detailed report
within two weeks. The report has been asked to include the status of the police
investigation as well as details of any compensation provided to the families of the
deceased. The Thiruverumbur police have already registered a case and are investigating
the incident, which has caused shock and tension in the locality.
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Human Rights Probe: Sanitation and Safety Lapses in Focus

The NHRC has issued notices to authorities in Tiruchirappalli, Tamil Nadu, following the
asphyxiation deaths of two sanitation workers in a drainage pipeline. Similarly, the
commission seeks reports from Punjab officials after a deadly LPG tanker blast in
Hoshiarpur. Both cases highlight serious human rights violations.

https://www.devdiscourse.com/article/law-order/3645887-human-rights-probe-
sanitation-and-safety-lapses-in-focus?amp

Devdiscourse News Desk| New Delhi | India
Updated: 29-09-2025 17:54 IST | Created: 29-09-2025 17:54 IST

The National Human Rights Commission (NHRC) has acted on reports of two sanitation
workers tragically losing their lives due to asphyxiation in Tiruchirappalli, Tamil Nadu.
Following the incident on September 22, 2025, the NHRC issued notices demanding
detailed reports from the municipal commissioner and superintendent of police.

The tragic deaths have been linked to substandard safety practices, as the workers were
allegedly not provided with adequate protection while working on an underground
drainage project. The NHRC is also seeking information about any compensation given
to the victims' families.

In another significant move, the NHRC is probing the events surrounding a deadly LPG
blast in Mandiala village, Hoshiarpur, Punjab, which claimed seven lives and caused
extensive property damage. The panel is pushing for a robust investigation into human
rights violations related to the incident.

(With inputs from agencies.)


https://www.devdiscourse.com/article/law-order/3645887-human-rights-probe-sanitation-and-safety-lapses-in-focus?amp
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NHRC takes suo motu cognisance of deaths of 2 sanitation workers in
Tiruchirappalli

https://sundaygquardianlive.com/news/nhrc-takes-suo-motu-cognisance-of-deaths-of-2-
sanitation-workers-in-tiruchirappalli20250929151208-153583/

Written By: TSG Syndication | Last Updated: September 29, 2025 15:13:04 IST

New Delhi [India], September 29 (ANI): The National Human Rights Commission (NHRC)
has taken suo motu cognisance of media reports about the tragic deaths of two sanitation
workers due to asphyxiation while working on an underground drainage pipeline in
Tiruchirappalli district, Tamil Nadu.

The incident occurred on September 22, 2025, near Carmel Garden in the Muthunagar
area of Thiruverumbur.

The deceased were identified as Prabhu (32) of Chinna Salem and Ravi (38) of
Thiruvappur in Pudukkottai. Both had been engaged by a construction firm for work on
behalf of the Tiruchy Corporation.

According to reports, Prabhu first entered the manhole to clear a blockage but collapsed
due to suffocation. Ravi entered immediately in an attempt to rescue him, but he too
suffocated to death.

Their bodies were later recovered by Fire and Rescue Services personnel and sent to
Thuvakudi Government Hospital for post-mortem examination.

Taking note of the media report published on September 23, 2025, the NHRC observed
that the deaths raise a serious issue of human rights violations. It pointed out that it was
unclear whether the workers were provided with proper safety gear before being sent into
the underground system.

The Commission has issued notices to the Commissioner, Municipal Corporation of
Tiruchirappalli, and the Superintendent of Police, Tiruchirappalli, seeking a detailed report
within two weeks. The report has been asked to include the status of the police
investigation as well as details of any compensation provided to the families of the
deceased.

The Thiruverumbur police have already registered a case and are investigating the
incident, which has caused shock and tension in the locality. (ANI)

Source

The article has been published through a syndicated feed. Except for the headline, the
content has been published verbatim. Liability lies with original publisher.
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NHRC notice to Tiruchirappalli municipal commissioner, SP over death of 2
sanitation workers

https://www.ptinews.com/story/national/nhrc-notice-to-tiruchirappalli-municipal-
commissioner-sp-over-death-of-2-sanitation-workers/2960797

NEW DELHI: (Sep 29) The NHRC on Monday said it has issued notices to municipal
commissioner and superintendent of police of Tiruchirappalli, Tamil Nadu over reports
that two sanitation workers died allegedly due to asphyxiation while working on an
underground drainage pipeline last week.

The National Human Rights Commission has observed that the content of the media
report, if true, raises a serious issue of human rights violation.

The NHRC has taken "suo motu cognisance of a media report that two sanitation workers
died due to asphyxiation on September 22, 2025 while working on a newly constructed
underground drainage pipeline near Carmel Garden in the Muthunagar area of
Tiruverumbur, Tiruchirappalli district, Tamil Nadu," it said in a statement.


https://www.ptinews.com/story/national/nhrc-notice-to-tiruchirappalli-municipal-commissioner-sp-over-death-of-2-sanitation-workers/2960797
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Tamil Nadu: NHRC Takes Cognisance Of Deaths Of Two Sanitation Workers In
Tiruchirappalli Over Asphyxiation

The Commission noted that if the media report is accurate, the incident raises a serious
human rights concern. NHRC has therefore issued notices to the Commissioner of the
Municipal Corporation and the Superintendent of Police, Tiruchirappalli, seeking a
detailed report within two weeks.

https://www.freepressjournal.in/india/tamil-nadu-nhrc-takes-cognisance-of-deaths-of-
two-sanitation-workers-in-tiruchirappalli-over-asphyxiation

FPJ News Service | Updated: Tuesday, September 30, 2025, 02:17 AM IST

The National Human Rights Commission (NHRC) has taken suo motu cognizance of a
media report stating that two sanitation workers died due to asphyxiation on September
22, 2025, while working on a newly constructed underground drainage pipeline near
Carmel Garden in the Muthunagar area of Tiruchirappalli, Tamil Nadu. The workers were
reportedly employed by a construction firm undertaking the project for Tiruchy
Corporation.

Concerns Over Human Rights Violations

The Commission noted that if the media report is accurate, the incident raises a serious
human rights concern. NHRC has therefore issued notices to the Commissioner of the
Municipal Corporation and the Superintendent of Police, Tiruchirappalli, seeking a
detailed report within two weeks.

The report is expected to include the status of the investigation and any compensation
paid to the next of kin of the deceased workers.

Safety Measures Under Scrutiny

According to the media report published on September 23, 2025, there was no clarity on
whether the victim workers were provided with proper safety gear while performing the
hazardous task.
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NHRC notice to Tiruchirappalli municipal commissioner, SP over death of 2
sanitation workers

New Delhi, Sep 29 (PTIl) The NHRC on Monday said it has issued notices to municipal
commissioner and superintendent of police of Tiruchirappalli, Tamil Nadu over reports
that two sanitation workers died allegedly due to asphyxiation while working on an
underground drainage pipeline last week. The National Human Rights Commission has
observed that the content [...]

https://theprint.in/india/nhrc-notice-to-tiruchirappalli-municipal-commissioner-sp-over-
death-of-2-sanitation-workers/2753688/?amp

PTI | 29 September, 2025 06:05 pm IST

New Delhi, Sep 29 (PTIl) The NHRC on Monday said it has issued notices to municipal
commissioner and superintendent of police of Tiruchirappalli, Tamil Nadu over reports
that two sanitation workers died allegedly due to asphyxiation while working on an
underground drainage pipeline last week.

The National Human Rights Commission has observed that the content of the media
report, if true, raises a serious issue of human rights violation.

The NHRC has taken “suo motu cognisance of a media report that two sanitation workers
died due to asphyxiation on September 22, 2025 while working on a newly constructed
underground drainage pipeline near Carmel Garden in the Muthunagar area of
Tiruverumbur, Tiruchirappalli district, Tamil Nadu,” it said in a statement.

Reportedly, they were engaged by a construction firm for the work of the Tiruchirappalli
Corporation, the rights panel said.

Therefore, it has issued notices to the commissioner, Municipal Corporation and
superintendent of police, Tiruchirappalli, seeking a detailed report in two weeks.

The report is expected to include the status of the investigation and compensation, if any,
paid to the next of kin of the deceased workers, the statement said.

According to the media report published on September 23, there was no clarity whether
the victim workers were given proper safety gear or not.

In another statement, the NHRC said it has taken “suo motu cognisance of a media report
that even after a month of a blast in an LPG tanker causing seven deaths and damage to
several properties, the affected families are still struggling to rebuild their houses and
shops in Mandiala village, Hoshiarpur, Punjab”.

Reportedly, the government has released compensation for the kin of the deceased.
However, the assessment of damage to property is still going on, the rights panel said.
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The Commission has observed that the content of the news report, if true, raises serious
issues of violation of human rights of the victims.

Therefore, it has issued notices to the chief secretary of Punjab, senior superintendent of
police of Hoshiarpur and chief controller of explosives, Petroleum and Explosives Safety
Organisation (PESO), Ministry of Commerce and Industry, seeking a detailed report
including the status of the investigation on the matter within two weeks, the statement
said.

The media report, carried on September 23, 2025, has mentioned the challenges and
trauma being faced by the blast victims and their families. PTI KND KND KVK KVK

This report is auto-generated from PTI news service. ThePrint holds no responsibility for
its content.
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https://vocaltv.in/national/nhrc-takes-suo-motu-cognizance-of-the-death-of-
twophp/cid17489480.htm

By VocalTV Desk | Sep 29, 2025, 16:02 IST
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https://www.yugwarta.com/Encyc/2025/9/29/NHRC-takes-suo-motu-cognizance-of-the-
death-of-two.html

IaTd! | 29-Sep-2025
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Gulabi Jagat | 29 Sept 2025 6:19 PM
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NHRC, India takes suo motu cognizance of the reported struggle of the victims of
an LPG tanker blast in rebuilding their houses and shops even after a month of the
incident in Mandiala village, Hoshiarpur, Punjab

https://nhrc.nic.in/media/press-release/nhrc-india-takes-suo-motu-cognizance-reported-
struggle-victims-lpg-tanker-blast

Press Release
National Human Rights Commission
New Delhi: 29th September, 2025

NHRC, India takes suo motu cognizance of the reported struggle of the victims of an LPG
tanker blast in rebuilding their houses and shops even after a month of the incident in
Mandiala village, Hoshiarpur, Punjab

Issues notices to the Punjab Chief Secretary, Hoshiarpur SSP and Chief Controller of
Explosives, PESO, Ministry of Commerce and Industry, calling for a detailed report on the
matter within two weeks

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that even after a month of a blast in an LPG tanker causing seven
deaths and damage to several properties, the affected families are still struggling to
rebuild their houses and shops in Mandiala village, Hoshiarpur, Punjab. Reportedly, the
government has released compensation for kin of the deceased. However, the
assessment of damage to property is still going on.

The Commission has observed that the contents of the news report, if true, raise serious
issues of violation of human rights of the victims. Therefore, it has issued notices to the
Chief Secretary, Government of Punjab, Senior Superintendent of Police, Hoshiarpur and
Chief Controller of Explosives, Petroleum and Explosives Safety Organisation (PESO),
Ministry of Commerce and Industry, calling for a detailed report including the status of the
investigation on the matter within two weeks.

The media report, carried on 23rd September, 2025, has mentioned the challenges and
trauma being faced by the blast victims and their families.
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NHRC Issues Notices to Punjab Officials Over Safety Concerns

https://www.newsonair.gov.in/nhrc-issues-notices-to-punjab-officials-over-safety-
concerns/

Site Admin | September 29, 2025 5:21 PM

National Human Rights Commission (NHRC) has issued notices to the Punjab Chief
Secretary, SSP Hoshiarpur, and the Chief Controller of Explosives of Petroleum and
Explosives Safety Organisation (PESO), under the Commerce and Industry Ministry.
These notices have been issued in relation to the reported survival difficulties of the
victims of an LPG tanker blast incident in a village of Hoshiarpur, Punjab. The commission
has asked for a detailed report on the matter within two weeks. NHRC has taken suo
motu cognisance of the media report stating that even after a month of the incident,
affected families are still struggling to rebuild their houses and shops. The media reports
mentioned that seven people died and several properties were damaged in the incident.
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NHRC, India takes suo motu cognizance of the reported struggle of the victims of
an LPG tanker blast in rebuilding their houses and shops even after a month of the
incident in Mandiala village, Hoshiarpur, Punjab

https://indiaeducationdiary.in/nhrc-india-takes-suo-motu-cognizance-of-the-reported-
struggle-of-the-victims-of-an-lpg-tanker-blast-in-rebuilding-their-houses-and-shops-
even-after-a-month-of-the-incident-in-mandiala-village-hoshia/

By iednewsdesk | September 29, 2025

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that even after a month of a blast in an LPG tanker causing seven
deaths and damage to several properties, the affected families are still struggling to
rebuild their houses and shops in Mandiala village, Hoshiarpur, Punjab. Reportedly, the
government has released compensation for kin of the deceased. However, the
assessment of damage to property is still going on.

The Commission has observed that the contents of the news report, if true, raise serious
issues of violation of human rights of the victims. Therefore, it has issued notices to the
Chief Secretary, Government of Punjab, Senior Superintendent of Police, Hoshiarpur and
Chief Controller of Explosives, Petroleum and Explosives Safety Organisation (PESO),
Ministry of Commerce and Industry, calling for a detailed report including the status of the
investigation on the matter within two weeks.

The media report, carried on 23rd September, 2025, has mentioned the challenges and
trauma being faced by the blast victims and their families.
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NHRC seeks report on delayed relief to tanker blast victims

https://www.tribuneindia.com/news/punjab/nhrc-seeks-report-on-delayed-relief-to-
tanker-blast-victims/

Tribune News Service | New Delhi, Updated At : 02:00 AM Sep 30, 2025 IST

The National Human Rights Commission (NHRC) has taken suo motu cognisance of
reports that victims of last month’s LPG tanker blast in Mandiala village of Hoshiarpur,
Punjab, are still struggling to rebuild their homes and shops, even as the tragedy claimed
seven lives and left 15 injured.

The Commission has issued notices to the Chief Secretary of Punjab, Senior
Superintendent of Police, Hoshiarpur, and the Chief Controller of Explosives, Petroleum
and Explosives Safety Organisation (PESO) under the Ministry of Commerce and
Industry.

“They have been asked to submit a detailed report within two weeks, including the status
of the ongoing investigation into the incident,” an NHRC official said.

The blast occurred when an LPG tanker collided with a pick-up vehicle near Mandiala
Adda on the Hoshiarpur—Jalandhar road.

The police said the tanker was turning towards the Ram Nagar Dheha link road when it
rammed into the pick-up, triggering the deadly explosion.
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Punjab News: NHRC Issues Notices Over Delayed Rehabilitation Of LPG Tanker
Blast Victims In Hoshiarpur

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that even after a month of a blast in an LPG tanker causing seven
deaths and damage to several properties, the affected families are still struggling to
rebuild their houses and shops in Mandiala village, Hoshiarpur, Punjab.

https://www.freepressjournal.in/india/punjab-news-nhrc-issues-notices-over-delayed-
rehabilitation-of-lpg-tanker-blast-victims-in-hoshiarpur

Somendra Sharma Updated: Tuesday, September 30, 2025, 06:59 AM IST

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that even after a month of a blast in an LPG tanker causing seven
deaths and damage to several properties, the affected families are still struggling to
rebuild their houses and shops in Mandiala village, Hoshiarpur, Punjab. Reportedly, the
government has released compensation for kin of the deceased. However, the
assessment of damage to property is still going on.

Human Rights Concerns

The Commission has observed that the contents of the news report, if true, raise serious
issues of violation of human rights of the victims. Therefore, it has issued notices to the
Chief Secretary, Government of Punjab, Senior Superintendent of Police, Hoshiarpur and
Chief Controller of Explosives, Petroleum and Explosives Safety Organisation (PESO),
Ministry of Commerce and Industry, calling for a detailed report including the status of the
investigation on the matter within two weeks.
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New Delhi : TITISRYL A Tardiell ¥H: fawpie A &1 forar Td: 93, USTd IRPR
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https://indiagroundreport.com/new-delhi-the-nhrc-has-taken-suo-motu-cognizance-of-

the-Ipg-tanker-explosion-case-and-sought-a-response-from-the-punjab-government-
within-15-days/?amp=1

India Ground Report | 5 hours ago
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https://vocaltv.in/national/nhrc-suo-motu-cognizance-lpg-tanker-explosion-
punjphp/cid17489902.htm

By VocalTV Desk | Sep 29, 2025, 17:15 IST
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WHRC seeks NHRC probe into Karur stampede

https://newstodaynet.com/2025/09/29/whrc-seeks-nhrc-probe-into-karur-stampede/

Posted on September 29, 2025 12:58 pm By NT Bureau

The World Human Rights Commission (WHRC) and Rescue Centre have urged the
National Human Rights Commission (NHRC) to investigate the Karur stampede at a
political rally led by actor-turned-politician Vijay. The tragedy left 40 people dead and
many injured.

In a complaint filed by WHRC Chairman Dr. S K Saamy, the petition blamed Tamil Nadu
Police for failing to ensure public safety. It called for an independent NHRC probe,
compensation for victims’ families, and clear safety rules for large gatherings.

Dr. Saamy described the incident as a “national shame” and a violation of the Right to
Life. He urged NHRC to act quickly to ensure justice and prevent similar tragedies in the
future.
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Karur stampede: High Court to hear Vijay’s TVK’s plea on Friday amid blame game

TVK has filed a plea before the Madras High Court's Madurai Bench seeking a CBI or SIT
probe into the tragedy, while a victim has moved the court to restrain the party from
holding further rallies.

https://www.indiatoday.in/india/tamil-nadu/story/vijays-plea-in-high-court-today-over-
karur-rally-stampede-bomb-threat-at-his-chennai-home-top-developments-2794962-
2025-09-29

India Today News Desk | Chennai / Karur, UPDATED: Sep 29, 2025 12:47 IST

Written By: Priyanka Kumari

Actor-turned-politician Vijay’s Tamilaga Vettri Kazhagam (TVK) has formally approaced
the Madras High Court seeking an independent investigation into the Karur rally
stampede that killed 41 people, including women and children, and injured over 60 on
Saturday.

Advocates led by S Arivazhagan, president of TVK’s advocates’ wing, made a mention
before Justice M Dhandapani on Sunday, urging that the case be transferred to the
Central Bureau of Investigation (CBI) or a Special Investigation Team to ensure a free
and fair probe.

Earlier expected to be heard on Monday noon, the court has now listed the matter for
hearing on Friday.

As an alternative, the party requested the court to initiate suo motu proceedings given the
scale of the tragedy. TVK functionary Nirmal Kumar said Justice Dhandapani advised the
team to formally file a petition before the Madurai Bench.

The party has also lodged a complaint with the National Human Rights Commission
(NHRC), alleging a possible conspiracy behind the incident.

Earlier in the day, TVK’s chief and actor Vijay’'s residence in Chennai came under a
security sweep after he received a bomb threat, police said. Sniffer dogs and a bomb
disposal squad were deployed at his Neelankarai residence, while local police reinforced
the existing security cordon with at least 15 additional personnel from the area station. A
probe into the threat call is underway.

STAMPEDE VICTIM MOVES COURT AGAINST TVK RALLIES

Adding to the legal developments, a victim of the Karur rally stampede, Senthilkannan,
approached the Madras High Court seeking to restrain the state police from granting
permission for any further rallies by Vijay and TVK until accountability is fixed and safety
protocols are ensured.
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In his plea, the petitioner alleged that the tragedy was the outcome of reckless planning,
gross mismanagement, and lack of crowd control measures. He pointed out that the Karur
Town Police has already registered an FIR under provisions of the Bharatiya Nyaya
Sanhita, including culpable homicide not amounting to murder and causing death by
negligence.

He argued that while the right to assemble is protected under the Constitution, it must be
balanced with the public’s right to safety under Article 21. Allowing TVK rallies before a
full inquiry, he said, would put lives at risk and erode public confidence in the state’s ability
to prevent recurrence.

TVK leaders, however, maintain that only a court-monitored or CBI-led probe can ensure
impartiality. Monday’s hearing at the Madurai Bench is expected to decide the way
forward.

GOVERNMENT CAUTION, VIJAY IN SHOCK

Sources said the Tamil Nadu government advised Vijay and his senior leadership to stay
away from Karur Government Hospital on Sunday, fearing that their presence could
worsen the tense situation and create further crowding. Vijay and other leaders had
intended to visit the injured but dropped the plan following this request.

Party sources said the actor-politician is “in deep shock” and has not eaten since the
tragedy. He is expected to meet families of the victims after Monday’s court hearing and
only after obtaining permission from authorities.

POLITICAL OUTREACH

Tamil Nadu Chief Minister M K Stalin said Congress leader Rahul Gandhi had called him
to express condolences and concern over the incident. The state government has already
announced Rs 10 lakh compensation for families of the deceased and set up a
Commission of Inquiry under Justice Aruna Jagadeesan.

Rahul Gandhi also called TVK president Vijay to convey his condolences for his
supporters death in the same incident.

NO POWER CUT AT RALLY: TN GOVT

Meanwhile, Tamil Nadu government has claimed that there was no power cut at the
venue, contrary to TVK's claims that power supply was cut off when Vijay reached the
rally venue.

The Tamil Nadu government’s Fact Check Unit on Monday said in a post on X: “There
was no power cut at the event. Although the TVK party had requested a power supply
interruption, no such power cut occurred. The brief dimming of a few lights was solely due
to a generator issue in the party’s arrangements.” The district collector and the ADGP
also issued similar clarifications.
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TVK leaders, however, maintain that only a court-monitored or CBI-led probe can ensure
impartiality and truth. Monday’s hearing at the Madurai Bench is expected to decide the
way forward.
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MP News: NHRC Seeks Report On ‘'lllegal Conversion Racket’ In Madarsas,
Targeting Hindu Children

The complaint alleged that the racket may involve illegal foreign funding and links to anti-
national elements

https://www.freepressjournal.in/bhopal/mp-news-nhrc-seeks-report-on-illegal-
conversion-racket-in-madarsas-targeting-hindu-children

Staff Reporter | Updated: Monday, September 29, 2025, 11:50 PM IST

Bhopal (Madhya Pradesh): Taking cognizance of a recent complaint of an alleged illegal
conversion racket operating in many districts of Madhya Pradesh targeting Hindu children
with the intent of their conversion to Islam, the National Human Rights Commission
(NHRC) has sought a report within 15 days.

The Commission has written to the Principal Secretary of the School Education
Department to conduct an inquiry into the complaint, seeking an action taken report (ATR)
within a fortnight.

NHRC member Priyank Kanoongo said that the Commission got a complaint on
September 26, alleging that the illegal conversion racket was operating in the state,
targeting 556 Hindu children by enrolling them in 27 unauthorised madrasas with the
intent to convert them to Islam.

These madrasas, it said, were located in Morena, Islampura, Zaura, Poursa, Ambah,
Kailaras, Sambalgarh, and other areas. It pointed out that without government sanction,
these institutions were teaching Hindu children the Quran and Hadees, thus violating the
Juvenile Justice (Care and Protection) Act, 2015, Article 28(3) of the Constitution of India,
and the Madhya Pradesh Government Order of August 16, 2024, which bars non-Islamic
children from studying in Islamic madrasas.

The complaint alleged that the racket may involve illegal foreign funding and links to anti-
national elements and that, despite a year having passed, no effective government action
has been taken.

Seeking the Commission’s intervention, the complaint asked that an FIR be registered,
the affected children be rescued, and that action be taken against the operators of such
madrasas in the state. It has also asked for a multi-agency investigation to dismantle the
alleged racket.
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NHRC Probes Alleged Illegal Conversion Racket in Madhya Pradesh

The National Human Rights Commission (NHRC) is investigating claims of a conversion
racket targeting Hindu children in Madhya Pradesh. Allegations include unauthorized
enrollment in madrasas aiming to convert them to Islam. The NHRC has demanded a
report from state authorities, citing potential human rights violations and illegal activities.

https://www.devdiscourse.com/article/headlines/3645895-nhrc-probes-alleged-illegal-
conversion-racket-in-madhya-pradesh

Devdiscourse News Desk | Updated: 29-09-2025 17:58 IST | Created: 29-09-2025 17:58
IST

The National Human Rights Commission (NHRC) is now looking into allegations
concerning a purported illegal conversion racket occurring across various districts in
Madhya Pradesh. The racket allegedly targets Hindu children by enrolling them in
unauthorized madrasas with the intention of converting them to Islam.

In a complaint sent to the NHRC on September 26, it was claimed that 556 Hindu minors
have been enrolled into 27 unauthorized madrasas in areas such as Morena, Islampura,
and Ambah. These institutions allegedly teach the Quran and Hadees without
government approval, violating multiple laws including the Juvenile Justice Act and
Constitutional articles.

The NHRC has asked the Madhya Pradesh State Education Department to investigate
these allegations and submit a report within 15 days. The Commission emphasized the
need for a high-level probe, highlighting potential human rights abuses and ties to anti-
national activities. An FIR and stricter actions against those involved have been
requested.

(With inputs from agencies.)
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NHRC seeks report on alleged illegal conversion racket operating in Madhya
Pradesh’s Madrasas

https://www.aninews.in/news/national/general-news/nhrc-seeks-report-on-alleged-
illegal-conversion-racket-operating-in-madhya-pradeshs-
madrasas20250929175224/?amp=1

ANI | Updated: Sep 29, 2025 17:52 IST

Bhopal (Madhya Pradesh) [India], September 29 (ANI): The National Human Rights
Commission (NHRC) has taken cognizance of a complaint that alleged a well-
organised illegal conversion racket is operating in various districts of Madhya Pradesh,
targeting Hindu children by enrolling them in unauthorized madrasas with the intent to
convert them to Islam.

The NHRC wrote to the Principal Secretary of the School Education
Department of Madhya Pradesh to conduct an inquiry into the allegations and sought an
action taken report in this regard within 15 days.

According to a letter to the NHRC dated September 26, the complainant alleged that a
well-organised illegal conversion racket is operating in various districts of Madhya
Pradesh, targeting 556 Hindu children by enrolling them in 27 unauthorised madrasas
with the intent to convert them to Islam.

"The complainant further alleged that these madrasas, located in Morena, Islampura,
Zaura, Poursa, Ambah, Kailaras, Sambalgarh, and other areas, are teaching Hindu
minors the Quran and Hadees without proper government sanction, in violation of the
Juvenile Justice (Care and Protection) Act, 2015. Article 28(3) of the Constitution of India,
and the Madhya Pradesh Government Order dated August 16, 2024, which bars non-
Islamic children from studying in Islamic madrasas. The complainant also alleged that the
racket may involve illegal foreign funding and links to anti-national elements and that
despite a year having passed, no effective government action has been taken," it read.

The complainant has sought the intervention of the Commission in the matter and
requested that authorities register an FIR, rescue the affected children, take strict action
against the madrasa operators, and conduct a multi-agency high-level investigation to
dismantle this illegal conversion network. The allegations made in the complaint prima
facie seem to be violations of the human rights of the victims, the letter added.

"The Bench of the NHRC, presided by Priyank Kanoongo, has taken cognizance in the
matter. The Registry is directed to issue a notice to the Principal Secretary, Department
of School Education.
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Madhya Pradesh, with directions to get the allegations made in the complaint inquired
into. It is also pertinent to mention here that as per the provisions of the Article 21-A of
the Constitution, the state is duty bound to enroll all the Children in Schools, however,
Madasas are not under the category of school and it is also out of the preview of Right to
Education Act. Hence, it is not understood how and why Hindu children are admitted
there," the NHRC said in a statement.

The Commission has directed the State Education Department to conduct an inquiry into
the allegations and submit an Action Taken Report (ATR) within 15 days. Authorities have
also been asked to send a copy of the report by email to the Commission. (ANI)
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NHRC seeks report on alleged illegal conversion racket operating in Madhya
Pradesh’s Madrasas

https://thenewsmill.com/2025/09/nhrc-seeks-report-on-alleged-illegal-conversion-racket-
operating-in-madhya-pradeshs-madrasas/

Written By: ANI| Published on: Sep 29, 2025

The National Human Rights Commission (NHRC) has taken cognizance of a complaint
that alleged a well-organised illegal conversion racket is operating in various districts of
Madhya Pradesh, targeting Hindu children by enrolling them in unauthorized madrasas
with the intent to convert them to Islam.
The NHRC wrote to the Principal Secretary of the School Education Department of
Madhya Pradesh to conduct an inquiry into the allegations and sought an action taken
report in this regard within 15 days.
According to a letter to the NHRC dated September 26, the complainant alleged that a
well-organised illegal conversion racket is operating in various districts of Madhya
Pradesh, targeting 556 Hindu children by enrolling them in 27 unauthorised madrasas
with the intent to convert them to Islam.
“The complainant further alleged that these madrasas, located in Morena, Islampura,
Zaura, Poursa, Ambah, Kailaras, Sambalgarh, and other areas, are teaching Hindu
minors the Quran and Hadees without proper government sanction, in violation of the
Juvenile Justice (Care and Protection) Act, 2015. Article 28(3) of the Constitution of India,
and the Madhya Pradesh Government Order dated August 16, 2024, which bars non-
Islamic children from studying in Islamic madrasas. The complainant also alleged that the
racket may involve illegal foreign funding and links to anti-national elements and that
despite a year having passed, no effective government action has been taken,” it read.
The complainant has sought the intervention of the Commission in the matter and
requested that authorities register an FIR, rescue the affected children, take strict action
against the madrasa operators, and conduct a multi-agency high-level investigation to
dismantle this illegal conversion network. The allegations made in the complaint prima
facie seem to be violations of the human rights of the victims, the letter added.
“The Bench of the NHRC, presided by Priyank Kanoongo, has taken cognizance in the
matter. The Registry is directed to issue a notice to the Principal Secretary, Department
of School Education. Madhya Pradesh, with directions to get the allegations made in the
complaint inquired into. It is also pertinent to mention here that as per the provisions of
the Article 21-A of the Constitution, the state is duty bound to enroll all the Children in
Schools, however, Madasas are not under the category of school and it is also out of the
preview of Right to Education Act. Hence, it is not understood how and why Hindu children
are admitted there,” the NHRC said in a statement.
The Commission has directed the State Education Department to conduct an inquiry into
the allegations and submit an Action Taken Report (ATR) within 15 days. Authorities have
also been asked to send a copy of the report by email to the Commission
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3RIT TN 7T § o6 7er Uex & fafiyst forell & U Yoaafkyd sdey YmiaRul ¥ahe a9 81 §
, ol g 9= ! sxam ® uRafid &= & 3¢ ¥ s[pd Hedl | g faamm 3¢
fARIMAT &7 38T €| TIUTSRE! 3 A8 U™ & Whd R1ef AU & g4 g & 3R] &I
SiTa A o forg vt fora SiR 15 feAt & fieRk 391 ey & SRars Ruie A

TSR ®I 26 Rdar & ford U9 & SR, RIeradddl - $RIT T foh 7 UG &
fafir forell & Ue YoaafRud 3fae Ymiavur Ydhe 9d Y81 8 , off 556 &g o=l &l (=IHT SR
I 3% § yAfdRd B & 1S § 27 3ARIpd Al § SIfaen fan w1 3

Rrerad & o a1 M1 8, "RIeraddl 4 SR T § {6 GRAT, STATHYR, SIRT, G,
3918, HARY, JIehTg 3R 3 &3 H fUYT A AT ek g (@@HIa 3R TReun
fAFTH, 2015 BT Ieca Hd U &g ATEIferT & Ifed WHRT Holl & o1 HREA 3R
T UGT IR B | g8 YR TfAUM & 3rwde 28(3) 3R 16 37T, 2024 & HH YR WHR
P 3T BT IeWY B, Sl TR-STAND sl bl STATH] Hed! § e U Ashdl o | Ripraaedi
1 78 1ft SRIT TR § T 39 Yore & ardy fag=h tfE ok Iy-faRieh awt © day g wahd
€ 3R U UTd S o & d1a9[g Bl THTET IRBR] HIRATS ol B T8 g "

RIeRdHd 3 59 THA & SN § 88T & St AN &1 § 3R SIS § SRy fasan
 f 3 mrufret oo 33, guIfaa s=il & 9=, AT GaTals] & favg dal HRATs B 3R
2 3(qY YARUT Acddh B €T HRA P (oY 9g-Toidt S-TR g Sird dY | T | 311 FHal
a7 3 fob R & 1T 11T SR wyH Tyar tifsdl & AMaiieR) BT Seau Udid 8id ] |

ISR A Th S H &gl, "ORiie SN & S{egefdT arel TIdsRE! & Jauld =
9 A J O foran 81 IR 3 7e Uex & W@ RIaT AU & ug@ Ifud $i ey
R & &1 AW fear man 7, Foraw Rreerad # T 1T SRl 1 S B & e fou
U ¢ | g8t a8 it Sear w1 3fd § foh Wfae™ & sigwsg 21-U & WIaUHl & S8R, 4
it =il D! THal § SIRIe ¢ o forg a1ed g, gTaifs, ARy o & Juft § 781 ofd § iR
Tg e & YR siftfom & R @ +ft aTex §1 39fore, ae gue | 7Y snar § i fEg
I P 98T HY 3R Y g fear srarg |-

SIRINT =Y XY FRI&T fIHIT 1 SRIUT Y Sifd R 15 a1 & iR pRars RUIE (TeleiR) Ukgd
B DI MG fan g1 iRl o1 RUIE Bt Ueb Uit S GRT 3TN Bl HoM & forg +ff
HEI AT 5|



https://jantaserishta.com/local/madhya-pradesh/nhrc-seeks-report-on-alleged-illegal-conversion-racket-in-madhya-pradesh-madrasas-4292829
https://jantaserishta.com/local/madhya-pradesh/nhrc-seeks-report-on-alleged-illegal-conversion-racket-in-madhya-pradesh-madrasas-4292829

Page No. 0, Size:(0)cms X (0)cms.

S% NAI DUNIYA, Online, 30.9.2025
¢

-
R L

NATIONAL HUMAN
RIGHTS COMMISSION

Nai Duniya

HAYS & 27 HeId! | 556 Eg @l & TAAaR01 BT dORT, TITASRIAT = HiTT S1a19

ST G SHUBR SRNT (TSR & Uy ugdl Risbrad § $RIu & 71 & fos #ed
TSR & Aexd! H fdg 9= & HATaRUl &1 ¥ahe Id XeT & | UG & 27 Hexdl # 556 fgg s
I =TT S o 26T ] | Risbradardl A Avd H THSTZ3IR g BRI &I A7 $I 5

https://www.naidunia.com/madhya-pradesh/bhopal-conversion-racket-alleged-in-27-
madrasas-of-madhya-pradesh-involving-556-hindu-children-nhrc-seeks-reply-8407793

By Digital Desk

Edited By: Akash Pandey

Publish Date: Tue, 30 Sep 2025 03:12:04 AM (IST)
Updated Date: Tue, 30 Sep 2025 03:12:04 AM (IST)

AR & 27 Al | 556 fgg Fadi & HAIdRUI &1 AR

g SR, TEGAT, HIUTel | IS HHG PR AT (TTTASHRET) & U Ugdl fRisbrad |
3MRIT R T § b Hemm uewr & Al § g sralf & HAiaRuT b1 ¥obe Iad @18 | IS &
27 Hexd! § 556 &g o=l ®I =11 9911 S 38T ¢ | Rreradmal 2 Ad & THeME3R gl
HRH Pt AT B g

3TNT & F&H U BT 1 SHeHefdl arell TITRYT 1 Uts = A &1 I od gu
o e fqurT & v gfad § 15 foq o Sare qivm g1 e afad &1 36 U9 | S1anT A
Hel & b Aeq e & SR T $ TR I TR T W H Ts g I W 8 o fig
S ) a8l Y 3R i yaw fear S B

RIprIdedl &1 3RIu

TAUISRE BT 26 RydaR BT Wolt Riwrad T SR T 77 § o5 TRAT, SITHAYRT, SR,
TR, 3ET8, HARY, JaaiTe 3R 37 &3 § fRUd T Hey, fh=iR =g (@aHTe 3R TRef)
AT, 2015 T Ieerad R4 Y, fom1 IFad WeRY srgafa & feg Arafert &t g iR
EREHEGAS

Rrerraeal 3 g8+t we1 8 & g8 URd Ifau™ & srqwde 28(3) 3R 16 3FRA 2024 HI
ALY IRBHR GRT SR} S T Ieerdd 7, ForaH TR-swar 9= 31 geamdt #eal & ueH
I fear m g

D SITTAl g SRIY H T 7T b 9 ¥obe 1 31dy fagzh S ok Ay-farieh awl &
HeY gl gl



https://www.naidunia.com/madhya-pradesh/bhopal-conversion-racket-alleged-in-27-madrasas-of-madhya-pradesh-involving-556-hindu-children-nhrc-seeks-reply-8407793
https://www.naidunia.com/madhya-pradesh/bhopal-conversion-racket-alleged-in-27-madrasas-of-madhya-pradesh-involving-556-hindu-children-nhrc-seeks-reply-8407793

S% JAGRAN, Online, 30.9.2025
¢

Page No. 0, Size:(0)cms X (0)cms.

-
R L

NATIONAL HUMAN
RIGHTS COMMISSION

Jagran
MP & 27 HigHl H 556 F=di & HATARUT 1 dURY, TIUGARYT a gt Rierad

https://www.jagran.com/madhya-pradesh/bhopal-madhya-pradesh-conversion-racket-
allegations-in-madarsas-nhrc-seeks-report-24064976.html

By Jagran News Edited By: Abhishek Pratap Singh
Updated: Tue, 30 Sep 2025 05:00 AM (IST)

1Y HFG 3MfUBR RN (TTCISAREN F AeH UG &b 27 ARE! H f§g =il & HATaRUI &
AMRIT R T feren 1 Riprad B 556 sl w1 AR S BT g1t fovar war @1 e
Wﬁ%&ﬂﬁm@r 15 &1 & a1 7 § 9k geT § 6 el # fig o=t &t 3 vaw faar
SIEEE]

fefored S, 73 fawit| AP AMHa SHYBR SN (TTTISARE) & FHe Teb THR Risvrd
TR &1 T8 &, Foraw SR @ a1 § fo 3 U™ & 27 Aexdl | fig s & AdiaRur &
e Haed gl @1 3|

29 frerad ¥ 556 &g sl & =T §9U o &1 Sea o a1 81 Rieriasdl 3 59
A T TH ISR Tof HRIA & i 61 g

Rrerad o1 forar a1 I3

TSR &1 118, foIeT A Yo ORi® S X 33 ©, 7 59 HTHd &1 U3 dd g4
o & faUT & TE a9 15 39 & HiaR Sare @i g

3T 3 U= § Wy foban B b Aexd Rienm & iR Siffaam & ok @ a1ek €, el g
JaTd 31 & & fEg 9= B agi Y 3R i Jaw faar 511 XeT §

Rrerad | Ta1 amar 1 3RIU?

26 RydaR &1 Joit T3 Frerad # g8 ot IR amar T g o AT, SXAERT, SIRT, TR,
3918, HFARY, JaaiTe o9 &4 # YT ey fHIR =g (G@uTd 3R IReon Sifefray,
2015 PT Ieed PR @ § | Ripradard! A siay fad=h hiEm ok p-fRidh Tai & deiy &1
ff SR AT B



https://www.jagran.com/madhya-pradesh/bhopal-madhya-pradesh-conversion-racket-allegations-in-madarsas-nhrc-seeks-report-24064976.html
https://www.jagran.com/madhya-pradesh/bhopal-madhya-pradesh-conversion-racket-allegations-in-madarsas-nhrc-seeks-report-24064976.html

THE WEEK, Online, 30.9.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

The Week

National registry for dementia Al innovation for patient care Experts’
recommendation at meet.

https://www.theweek.in/wire-updates/national/2025/09/29/des120-health-dementia-
experts.amp.html

PTI Updated: September 29, 2025 23:01 IST

New Delhi, Sep 29 (PTI) A national registry for dementia, a comprehensive dementia
strategy that brings all stakeholders together and innovation in Al and technology for
dementia care were some of the recommendations made by experts here at a meet on
Monday.

Policymakers, healthcare professionals, researchers, social sector organisations, and
caregiver representatives from across the country gathered at National Consultative Meet
on Dementia Strategy organised in Delhi.

The meet was organised by the Institute of Human Behaviour and Allied Sciences
(IHBAS) and Dementia India Alliance (DIA), in collaboration with the National Human
Rights Commission and the India International Centre, with the support of the National
Institute of Social Defence.

This was organised in line with the World Health Organization's call for countries to
develop national dementia plans.

The experts recommended investing in a National Dementia Registry and promoting
innovation in Al and technology for dementia care.

They also agreed on the urgent need for a comprehensive National Dementia Strategy
for India that is multi-sectoral and brings together all stakeholders from health and social
care to community and government systems.

Dr Vinod K Paul, Member, NITI Aayog, highlighted that dementia is not just a medical
issue but a public health and social challenge, requiring intersectoral coordination and the
strengthening of primary health services to ensure timely and equitable care.

"India’s strategy must be multi-sectoral, bringing together health, social welfare, and
community systems to ensure that every person with dementia and their family receives
timely and equitable care," Paul said.

Dr Bharat Lal, Secretary General and CEO of the National Human Rights Commission,
underscored that dementia must be recognised as a Public Health Priority to safeguard
the rights and dignity of those affected.

Amit Yadav, Secretary, Ministry of Social Justice and Empowerment (MOSJE),
reaffirmed the government's commitment to strengthening social care services for
persons with dementia and the elderly.

"By investing in caregiver training, capacity-building programmes, and
intergenerational support, we can ensure dignity, safety, and inclusion for our elderly
population,” Yadav said.

Dr Sunita Sharma, DGHS, Ministry of Health and Family Welfare, emphasised the
importance of aligning and converging dementia policy with existing government
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programmes such as the National Programme for Healthcare of the Elderly (NPHCE), the
National Health Mission (NHM), and the non-communicable diseases initiatives.
Over 100 participants attended the consultative meet. Experts and caregivers stressed
that the strategy must address early diagnosis, stigma reduction, caregiver support,
workforce training, and financial protection for families.
The consultative meet concluded with a strong consensus that India's dementia
strategy should be multi-sectoral, involving health, social welfare, education, and financial
systems and prioritise awareness, early detection, and stigma reduction.
They also called for strengthening training and capacity-building across healthcare
levels, support families and caregivers through accessible community-based services
and ensure financial protection and integration into existing welfare schemes.
Dementia India Alliance and IHBAS will compile key recommendations from the meet
into a report to guide the formulation of India's National Dementia Strategy to be submitted
to NITI Aayog and relevant ministries.
Speaking at the consultative meet, Dr Rajinder K Dhamija, Director, IHBAS, said, "This
consultation allows us to align research, clinical practice and policy, ensuring that the
strategies we develop are practical, evidence-based and responsive to the needs of
individuals and families affected by dementia”
Dr Radha S Murthy, president of Dementia India Alliance, said, "By bringing together
experts, policymakers, caregivers and civil society, we aim to build an inclusive framework
that addresses prevention, care and support for people living with dementia across the
country."

(This story has not been edited by THE WEEK and is auto-generated from PTI)
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National registry for dementia, Al innovation for patient care:. Experts’
recommendation at meet

https://www.ptinews.com/story/national/national-reqistry-for-dementia-ai-innovation-for-
patient-care-experts-recommendation-at-meet/2961900

NEW DELHI: (Sep 29) A national registry for dementia, a comprehensive dementia
strategy that brings all stakeholders together and innovation in Al and technology for
dementia care were some of the recommendations made by experts here at a meet on
Monday.

Policymakers, healthcare professionals, researchers, social sector organisations, and
caregiver representatives from across the country gathered at National Consultative Meet
on Dementia Strategy organised in Delhi.

The meet was organised by the Institute of Human Behaviour and Allied Sciences
(IHBAS) and Dementia India Alliance (DIA), in collaboration with the National Human
Rights Commission and the India International Centre, with the support of the National
Institute of Social Defence.
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How Dementia Can Be Tackled — Experts Point To Al Innovation, National Registry,
Other Measures

The experts recommended investing in a National Dementia Registry and promoting
innovation in Al and technology for dementia care.

https://www.ndtvprofit.com/amp/nation/how-dementia-can-be-tackled-experts-point-to-
al-innovation-national-registry-other-measures

Khushi Maheshwari | Published On 29 Sep 2025, 11:34 PM IST
Last Updated On 29 Sep 2025, 11:34 PM IST

During a meeting of experts on Monday over strategies and ways to address dementia,
a stream of suggestions such as formation of a national registry for dementia, a
comprehensive dementia strategy that brings all stakeholders together, and innovation in
artificial intelligence and technology for dementia care were suggested.

The National Consultative Meet on Dementia Strategy, held in New Delhi on Monday,
gathered policymakers, healthcare professionals, researchers, social sector
organisations, and caregiver representatives from across the country.

In line with the World Health Organization's call for countries to develop national dementia
plans, the meet was organised by the Institute of Human Behaviour and Allied Sciences
and Dementia India Alliance, in collaboration with the National Human Rights
Commission and the India International Centre, with the support of the National Institute
of Social Defence.

The experts recommended investing in a National Dementia Registry and promoting
innovation in Al and technology for dementia care.

They also agreed on the urgent need for a comprehensive National Dementia Strategy
for India that is multi-sectoral and brings together all stakeholders from health and social
care to community and government systems.

A Major Challenge

Vinod K Paul, Member, NITI Aayog, highlighted that dementia is not just a medical issue
but a public health and social challenge, requiring intersectoral coordination and the
strengthening of primary health services to ensure timely and equitable care.

"India's strategy must be multi-sectoral, bringing together health, social welfare, and
community systems to ensure that every person with dementia and their family receives
timely and equitable care,” Paul said.

Bharat Lal, secretary general and CEO of the National Human Rights Commission,
underscored that dementia must be recognised as a Public Health Priority to safeguard
the rights and dignity of those affected.
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Amit Yadav, Secretary, Ministry of Social Justice and Empowerment (MOSJE), reaffirmed
the government's commitment to strengthening social care services for persons with
dementia and the elderly.

"By investing in caregiver training, capacity-building programmes, and intergenerational
support, we can ensure dignity, safety, and inclusion for our elderly population,” Yadav
said.

The Way Forward

Sunita Sharma, DGHS, Ministry of Health and Family Welfare, emphasised the
importance of aligning and converging dementia policy with existing government
programmes such as the National Programme for Healthcare of the Elderly (NPHCE), the
National Health Mission (NHM), and the non-communicable diseases initiatives.

Over 100 participants attended the consultative meet. Experts and caregivers stressed
that the strategy must address early diagnosis, stigma reduction, caregiver support,
workforce training, and financial protection for families.

The consultative meet concluded with a strong consensus that India's dementia strategy
should be multi-sectoral, involving health, social welfare, education, and financial systems
and prioritise awareness, early detection, and stigma reduction.

They also called for strengthening training and capacity-building across healthcare levels,
support families and caregivers through accessible community-based services and
ensure financial protection and integration into existing welfare schemes.

Dementia India Alliance and IHBAS will compile key recommendations from the meet into
a report to guide the formulation of India's National Dementia Strategy to be submitted to
NITI Aayog and relevant ministries.

Speaking at the consultative meet, Rajinder K Dhamija, Director, IHBAS, said, "This
consultation allows us to align research, clinical practice and policy, ensuring that the
strategies we develop are practical, evidence-based and responsive to the needs of
individuals and families affected by dementia”

Radha S Murthy, president of Dementia India Alliance, said, "By bringing together
experts, policymakers, caregivers and civil society, we aim to build an inclusive framework
that addresses prevention, care and support for people living with dementia across the
country."

(With PTI inputs)
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National Dementia Registry and Al Innovations for Patient Care

Experts Recommend National Dementia Registry and Al Innovations for Enhanced
Patient Care in India

At a recent meet in Delhi, experts advocated for a national dementia registry and the
integration of Al innovations to improve dementia care in India. They emphasised the
need for a comprehensive strategy involving all stakeholders.

https://www.oneindia.com/india/national-dementia-registry-ai-innovation-patient-care-
011-7874873.html|

By Krishna Kripa
Updated: Monday, September 29, 2025, 23:12 [IST]

Experts gathered in Delhi to discuss a national dementia strategy, emphasising the need
for a comprehensive approach. The meeting, organised by the Institute of Human
Behaviour and Allied Sciences (IHBAS) and Dementia India Alliance (DIA), aimed to align
with the World Health Organization's call for national dementia plans. Participants
included policymakers, healthcare professionals, researchers, and caregiver
representatives from across India.

Al Summary
Al-generated summary, reviewed by editors

At a recent meet in Delhi, experts advocated for a national dementia registry and the
integration of Al innovations to improve dementia care in India. They emphasised the
need for a comprehensive strategy involving all stakeholders.

The experts proposed establishing a National Dementia Registry and promoting
innovation in Al and technology for dementia care. They stressed the importance of a
multi-sectoral strategy that unites health, social care, community, and government
systems. Dr. Vinod K Paul from NITI Aayog highlighted dementia as a public health and
social challenge requiring intersectoral coordination.

Focus on Public Health Priority

Dr. Bharat Lal of the National Human Rights Commission emphasised recognising
dementia as a public health priority to protect the rights and dignity of those affected. Amit
Yadav from the Ministry of Social Justice and Empowerment reiterated the government's
commitment to enhancing social care services for people with dementia and the elderly.

Yadav stated, "By investing in caregiver training, capacity-building programmes, and
intergenerational support, we can ensure dignity, safety, and inclusion for our elderly
population.” This highlights the government's focus on strengthening support systems for
caregivers and families.
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Integrating Existing Programmes

Dr. Sunita Sharma from the Ministry of Health and Family Welfare stressed aligning
dementia policy with existing government programmes like the National Programme for
Healthcare of the Elderly (NPHCE) and the National Health Mission (NHM). Over 100
participants attended the consultative meet, discussing early diagnosis, stigma reduction,
caregiver support, workforce training, and financial protection.

The meeting concluded with a consensus on a multi-sectoral strategy involving health,
social welfare, education, and financial systems. Priorities include awareness, early
detection, stigma reduction, training across healthcare levels, community-based services
for families and caregivers, financial protection, and integration into existing welfare
schemes.

Compiling Recommendations

Dementia India Alliance and IHBAS will compile key recommendations into a report to
guide India's National Dementia Strategy formulation. This report will be submitted to NITI
Aayog and relevant ministries. Dr. Rajinder K Dhamija of IHBAS stated that aligning
research, clinical practice, and policy ensures practical strategies responsive to
individuals' needs.

Dr. Radha S Murthy of Dementia India Alliance said, "By bringing together experts,
policymakers, caregivers and civil society, we aim to build an inclusive framework that
addresses prevention, care and support for people living with dementia across the
country.” This collaboration aims to create an effective framework addressing various
aspects of dementia care nationwide.

With inputs from PTI
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NHRC seeks report, gangster encounter killing to be probed
Sep 30, 2025, 05.18 AM IST

https://timesofindia.indiatimes.com/city/noida/nhrc-seeks-report-gangster-encounter-
killing-to-be-probed/articleshowprint/124220200.cms?val=3728

Ghaziabad: A magisterial inquiry has been initiated into an encounter killing last month of
a man named Balram after National Human Rights Commission (NHRC) directed govt to
investigate and sought a report.

District magistrate Ravindra Mandar has named the city magistrate as the inquiry officer.
People have been asked to share any evidence or information related to the incident by
Oct 12.

Speaking to TOI on Monday, city magistrate Santosh Upadhyay said NHRC's directions
followed an anonymous complaint to the commission. "According to procedure, a public
notice was issued on Sept 28 for information about the incident,” said Upadhyay, who will
visit the spot, carry out inspections and question police officials involved. "Thereafter, a
report will be submitted to the DM to be sent to NHRC," he said.

Officials said such magisterial inquiries are rarely ordered. Balram, who was from
Bulandshahr, was wanted by police in several cases. Dujana was killed in an encounter
by UP's special task force in May 2023. According to Ghaziabad police, after Dujana’'s
death, Balram had taken charge of the network and was wanted in nearly three dozen
cases of murder, robbery, extortion and dacoity. Police had announced a reward of Rs
50,000 on his arrest.

Ghaziabad Police commissioner J Ravinder Goud said Balram had been targeting traders
in Masuri, Sihani Gate and Kavi Nagar areas. "He demanded ransom ranging from Rs 25
lakh to Rs 50 lakh through WhatsApp calls. A transport businessman reported being
kidnapped at gunpoint in July and was released only after giving cash and jewellery.
Multiple FIRs had been registered against Balram after ransom threats to local
businessmen," he said.

On Sept 20, acting on a tip-off, a SWAT team led by additional DCP (crime) Piyush Singh
intercepted a grey Baleno near Dasna. Police said Balram and his associates opened
fire, injuring three policemen. Singh and SWAT in-charge Inspector Anil Rajput escaped
injuries as bullets struck their protective gear.

The police team fired back, injuring Balram, who later died during treatment. His
associates fled.

From the spot, police said they had recovered weapons, cartridges, a bulletproof jacket,
cash, and the mobile phone allegedly used for ransom calls. According to police, Balram
had been running an extortion racket across Ghaziabad in the weeks before the
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encounter. On July 9, a transporter from Masuri police station area received a WhatsApp
call demanding Rs 25 lakh. When he did not agree, on July 13, a group of armed men in
two SUVs abducted him and held him hostage in Dujana village, releasing him only after
he paid Rs 2 lakh and 15 tola jewellery. An FIR was later registered at Masuri police
station on Sept 16. On Sept 17, a sweet shop owner in the Sihani Gate police station area
received a call from the same number. The demand was for Rs 50 lakh. The same day,
a Loha Mandi trader was asked to pay 25 lakh.

The city magistrate is expected to complete the inquiry within a month.
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School Assembly Headlines Today (30 September): NHRC Issues Notices to Punjab
Officials, IMD Issues Red Alert in Saurashtra and Kutch and Other News in English

https://www.jagranjosh.com/articles/school-assembly-news-headlines-today-30-
september-2025-nhrc-issues-notices-to-punjab-officials-imd-issues-red-alert-in-
saurashtra-and-kutch-and-other-important-news-1800003676-1

By Anisha Mishra
Sep 29, 2025, 18:06 IST

This news article provides a comprehensive overview of today's top headlines for school
assemblies on September 30, 2025. It covers national, international, sports, business,
science, and technology news, and concludes with a "Thought of the Day" quote. For
more details, please refer to the complete article.

School Assembly Headlines Today: Here are today's headlines for our school assembly.
Stay informed and connected with national and international news, sports, business,
science, and technology. This news reading offers a comprehensive global overview.

Reading or listening to the news is crucial for students, extending understanding beyond
textbooks to current events, national progress, and challenges. Staying updated
enhances general knowledge, fosters responsible citizenship, sharpens critical thinking,
and broadens perspectives on future-relevant topics. Therefore, let's focus on today’s
headlines.

National News Headlines for School Assembly

India, Bhutan to Establish Two Cross-Border Rail Links

NHRC Issues Notices to Punjab Officials Over Safety Concerns

Finance Minister Nirmala Sitharaman Visits Karur After Stampede, Death Toll Rises to 41
IMD Issues Red Alert for Heavy Rain in Saurashtra and Kutch Today

World Heart Day 2025 Observed Today to Raise Awareness About Cardiovascular Health

Electronics Manufacturing to Become Major Employment Sector in Bharat: Union IT
Minister Ashwini Vaishnaw

Seven New Trains, Including Three Amrit Bharat Express, To Boost Rail Connectivity in
Bihar

Defence Minister Rajnath Singh Calls for Real-Time Preparedness Against Security
Challenges

India’s Milk Production Rises Over 63% in Last Decade, Reaches 239 Million Tonnes
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Over 9 Lakh Health Camps Organised Nationwide Under Swasth Nari Sashakt Pariwar:
Union Health Minister

International News Headlines for School Assembly

India, Bhutan to Establish Two Cross-Border Rail Links

Sri Lanka Hosts First-Ever Al Expo and Conference, Paving Path for Digital Future
Denmark Bans Civilian Drone Flights Ahead of EU Summit in Copenhagen

Rift Valley Fever Outbreak in Senegal’s Saint-Louis Region Claims Seven Lives

High Commissioner of India to Sri Lanka Calls Modi’'s Appreciation on Translating Bhupen
Hazarika’s song is a Proud Moment

Moldova’s Pro-EU Ruling Party PAS Wins Parliamentary Elections

Sports News Headlines for School Assembly

BCCI Condemns Controversial Trophy Incident at Asia Cup 2025 Final

ISSF Junior WC: India’s Anushka Thokur Wins Gold in 50-meter rifle 3-positions event

India Wins Asia Cup, President Murmu Hails the Team; PM Modi Says Operation Sindoor
on the Game Field

Anushka Thokur Clinches Second Gold at ISSF Junior World Cup

Asia Cup Final: India Opts to Bowl Against Pakistan in Historic Clash

BCCI Names Mithun Manhas as Its 37th President

ISSF Junior World Cup: India wins 1-2 finish in 10m air pistol mixed team
Related Stories

Business News Headlines for School Assembly

GST Council Approves Rate Cuts, Brings Daily Essentials Under Zero Tax Slab

PM Modi Shares Article on Transformative Impact of GST Simplification and Citizen-
Centric Infrastructure

US stocks ended higher after mostly in-line US inflation data
RBI sets central govt’'s Ways, Means Advances limit at Rs 50,000 cr for 2nd half of FY26

Department of Posts revises Inland Speed Post (Document) Tariff, introduces new
features

Rupee Depreciates 5 Paise to Close at 88.71 Against US Dollar
Thought of the Day



JAGRAN JOSH, Online, 30.9.2025

Page No. 0, Size:(0)cms X (0)cms.

"The library is full of facts, but the classroom is where you build your wisdom."

Meaning: This thought takes John Locke's idea and applies it directly to the school
experience. It reminds students that books and the internet (the "library of facts") only
provide the raw material—the data and information. True learning happens in the
"classroom," which represents the active work of discussion, questioning, analyzing, and
applying that information. This thought encourages every student to be an active learner;
to think critically about the material, challenge assumptions, and connect the dots so that
the knowledge truly becomes their own. It emphasizes that thinking is the skill that turns
information into wisdom.
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From Jamia to LSE Chevening: This year’s scholar shares what it truly takes
beyond academics & good grades

Beyond eligibility, applicants should focus on demonstrating impact, measurable
outcomes, and a clear vision of how their education will help them contribute back to their
home country, she said.

https://indianexpress.com/article/education/study-abroad/jamia-lse-chevening-2025-
scholar-shares-what-it-truly-takes-beyond-academics-good-grades-uk-govt-10272469/

Written by Deepto Banerjee | New Delhi | Updated: September 29, 2025 01:30 PM IST

9 min read

For many Indian students, the dream of pursuing higher education abroad is driven by
the promise of global exposure, better academic opportunities, and career prospects
abroad. However, financial barriers often come in the way. Scholarships like the
Chevening Scholarship, funded by the UK Government, have emerged as crucial
enablers by offering fully funded opportunities to deserving candidates.

Every year, the scholarship programme selects outstanding individuals from across the
globe who demonstrate leadership qualities and a vision to bring change in their
communities. In 2025, around 50 scholars from India were awarded this scholarship out
of over one lakh applicants worldwide. One of them is Aafreen Naaz, a BA LLB (Hons)
2024 graduate from the Faculty of Law, Jamia Millia Islamia, who is nhow pursuing a
Master of Laws (LL.M.) in Human Rights Law and Public International Law at the London
School of Economics and Political Science (LSE)..

In a conversation with indianexpress.com, Aafreen shares her journey, the application
process, her future plans and what really worked for her in landing the much sought-after
scholarship.

Q: What does the Chevening Scholarship look for in a candidate?

They look for someone who knows exactly why they want to study in the UK, what they
will study, and how they will use that knowledge to create change at home. It is particularly
looking for future global leaders and change makers.

They also notice leadership demonstrated in action. Leadership does not only mean
holding a title. It is about how one impresses people, solves problems, or builds something
new. One must give concrete examples. For instance, as the convener of my pro bono
club in university under the Ministry of Law and Justice, | organised more than 25 legal
aid events that directly benefited more than 500 underprivileged individuals. Candidates
should speak directly about what they have done after holding leadership positions, with
measurable outcomes.
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Other than this, they look for is strong networking potential. Chevening values people who
will connect across borders and highlight experiences where they can build
collaborations, work in diverse teams, or collaborate internationally. For example, |
collaborated with the Maldives Moot Court Society and held the position of a head in an
international organisation while being an Indian.

These programmes allowed me to engage with diverse teams, sharpen my advocacy
skills, and build meaningful connections with aspiring lawyers and professionals from
different jurisdictions.

Finally, candidates must also show how they will contribute to the Chevening community,
and not just take from it.

QY
ou mentioned the Chevening community. What exactly does it mean?

Chevening is not just about a scholarship; it goes far beyond financial support. Scholars
gain access to a global alumni network of more than 56,000 leaders and changemakers
across over 160 countries. They are offered leadership development opportunities,
professional and cultural immersion, and connections with UK institutions, policymakers,
and professionals. This creates a lifelong community of collaboration that extends well
beyond the duration of the scholarship.

Q: What are the key benefits that the scholarship has offered?

Chevening is deemed as the UK government’s flagship international program, funded by
the Foreign, Commonwealth and Development Office (FCDO). It offered a fully funded
one-year master’'s degree at any UK university.

The scholarship covers tuition fees, living expenses, return flights, visa costs, and
additional allowances. This ensures scholars do not spend a single penny from their
pocket. We are also allowed to work part-time in the UK while pursuing the course, which
helps gain hands-on experience.

Q: How does the selection process work? When should students apply?

Applications always begin in August every year and usually close by the first week of
October. The whole process takes around one year. Students should start writing their
essays at the beginning of August. | personally dedicated around two months to perfecting
my essays and ensuring they were well-organised.

For example, | applied in October 2024, was shortlisted for my interview in March, got my
results in June, and finally received my award letter in July 2025. The entire selection
process spans approximately one year.

The committee reviews each CV very minutely. They look for leadership potential,
networking ability, and a clear vision of how UK education will be used to create impact
in one’s home country.
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Q: You have held several leadership roles. Could you share some of those experiences?

During law school, | demonstrated initiatives through diverse leadership roles. For
instance, under the Ministry of Law and Justice, | organised legal aid clinics, awareness
drives, and workshops extending free legal assistance to underprivileged communities.

| also served as president of the Women’s Indian Chamber of Commerce and
Industry’s Delhi Legal Rights Consortium, where | spearheaded campaigns on gender
justice and women’s property rights. Internationally, | headed the Mooting Advocacy
Program at the Maldives Moot Court Society, where | mentored students across borders.

My professional experience spans some of India’s most respected legal and human rights
institutions, including the National Human Rights Commission of India (NHRC), the Office
of Senior Advocate Dr Pradeep Rai, law firms such as Lakshmikumaran & Sridharan
Attorneys, and several NGOs and advocacy organisations. After graduation, | enrolled as
an Advocate with the Bar Council of Delhi and also with the Bar Council of India after
passing the All-India Bar Examination, and worked as a Legal Associate.

Currently, | am also the Chief Operating Officer at Green Fire Welfare Foundation India,
where | work in an advisory and remote capacity, supporting initiatives on empowerment,
legal awareness, and social impact.

Q: Is international exposure a requirement to qualify?

No. Chevening does not entirely depend on international leadership experience. | have
seen scholars who worked only at the community level in their own states and still
received the scholarship. What matters is leadership potential and networking ability, not
necessarily international exposure.

Q: Tell us about your living situation in London. How has your experience been so far?

| live in an ensuite room with an attached bathroom. It takes around 20 minutes to reach
LSE by bus or tube. There is a communal kitchen where we cook. The halls are mixed
gender, but each flat is usually either all-male or all-female.

Cooking is something | have to do myself every day, since Indian food is costly here. But
overall, the facilities and the atmosphere are very good. | haven’t faced any kind of
discrimination, and Chevening scholars are given even more support than regular
students, including program officers assigned to help with any issues.

Q: Could you share your personal journey from Jharkhand to LSE?

| grew up in a small village in Jharkhand, where | withessed barriers to education and
justice, particularly for women. | am the first woman from my village to study law at one
of India’s most prestigious universities.

Although my family later moved to town for my education. As a Muslim girl, pursuing
higher education was particularly challenging, and I could not have followed this path
without the unwavering support of my parents and siblings. In my village, girls’ education
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was not commonly supported, but my father challenged this norm by first educating my
elder sister, then me, and now other families are beginning to follow his example.

This experience shaped my passion for human rights law and social justice advocacy. By
pursuing my LL.M. from LSE, | aim to inspire the youth in my village and serve as a role
model. My ultimate goal is not just to earn a degree but to return with knowledge,
experience, and determination to make a difference.

Q: What are your plans after completing the LLM?

After completing my degree in 2026, | will return to India and resume practising as an
advocate, while continuing my human rights advocacy.

Within two years, | plan to establish a non-profit organisation dedicated to legal literacy
and access to justice for underprivileged communities, especially in rural areas. By 2031,
| aim to establish a law firm that provides representation for victims of human rights
violations, particularly in cases of gender-based violence and constitutional rights.

Alongside my legal practice, | plan to teach as a guest lecturer in law, combining
academia with advocacy. In the long term, | hope to influence policy reforms at the
intersection of human rights and law through collaborations with government bodies like
the NHRC and international organisations.

Q: Finally, what advice would you give to students aspiring for Chevening?

Start early. Leadership qualities and networking potential cannot be built in one or two
years. Chevening looks for candidates who have demonstrated consistent commitment
to their communities over time.

Work experience is also crucial. Until 2024, experience gained before graduation was
counted, but now only work experience after graduation will be considered for the two-
year requirement. So, if someone graduates in 2025, they will only be eligible to apply in
2027.

The two-year work experience, equivalent to 2,800 hours, can include full-time or part-
time employment, voluntary work, or paid and unpaid internships

Beyond eligibility, applicants should focus on demonstrating impact, measurable
outcomes, and a clear vision of how their education will help them contribute back to their
home country. Above all, view the process as an opportunity to learn and grow, as every
step provides valuable experience for building future leadership.
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The series has been receiving rave reviews from critics and the audiences and many
scenes are going viral on social media. But this one particular scene has landed the
makers in trouble

Netflix’s ‘The Ba***ds Of Bollywood’ marked the directorial debut of Shah Rukh Khan’s
son Aryan Khan that streamed on the OTT platform from September 18. It's a show that
shows the dazzling and daunting world of Bollywood. It has a barrage of cameos,
including a scene featuring Ranbir Kapoor towards the end of the show.

The series has been receiving rave reviews from critics and the audiences and many
scenes are going viral on social media. But one particular scene has landed the makers
in trouble.

The one scene where the Animal actor can be seen vaping (smoking an electronic
cigarette) has been used without any disclaimer, and it has caught the eye of the National
Human Rights Commission (NHRC). The makers or anybody from the show is yet to
address the controversy.
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